
THE GAUHATI HIGH COURT AT GUWAHAN
trHE HIGH COURT OF ASSAIU, NAIG/rLAI{O, MIZOffAM ANO ARUII|AO{A! PRAI}ESH|

ORDER
Dated: Grrdsti te qhsA, mA

No. LRt/01/75(Part - lll)/559/2024 llfr ln exercise of the poweB conferred under Article 229 of the
Constitution of hdia read witlr Bule 6 of the Gauhati Hitfi Court Servhes (Appointment, Corditions
of Service and Conduct) Ruhs, 1967, Hon'bh the Chief Justice has been pleased to appoint the
followirg person temporarily in the post of R€se.rch Officer in the establishm€nt of Law Research
lnstitute, Gauhati High CouG Guwahati in the scale of pay of Rs. 3{XIX}[mm/- lPF,4l with Grade
Pay of Rs. 133fi/- per mondr plus otlrer allowancet as admissilrle under the Ruhs, with effect from
the date of his joining subFct to the condition that in the event of adverse police verification
report, his service will be terminated forthwith without assignirE any reason whatso€ver.

Sl. No. ame of Petson vlce
Sri BharBab Dev Sarmah Vice Dr Ranga Ranjan Das rehased to ioin in th€

post of Director, Law Research lnstitute.

The service of tiTe aforementioned candidate shall be governed by The New Defined
Contribution Pension Scheme" issued by the Govemment of Assam, Finance (Budget) Department
vide office memorandum No. BW.7 /}mElP.t4O, Dtd. Dispur the 6s October, 2qX). The selected
candidate will have to submit an undertaking to that effu at the time of piniry in the Law
Res€arch lnstitute, GalAau High cdtr't, Guwahati.

He will be on probation for a period of 1(one) year with effuct from the date of his loining.
He is directed to ioin h-s duty within 15 {fifteen) days from t}re date of receipt of this order.

Further, he is directed to submit his nredical certifi@te of fitness from lrledical Officer of
Govt. or from any luedical-Officerin-durge of a Civil SHbn ard submit the report b the lnstitute
at the tim€ of ioini(B-

The above candidate, if presently employed in Centra/ State Govemment service shall
submit release order ftom the former employer at the time of joining.

By order,

1
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REGISTRAR GENERAL

Memo ilo. LRI/olrsl,aO - 5731m24 Dated
Copy toi
1. The Principal Aocourhnt General (A&E), As6am, Beltola, Guw-ahaG29
2. The LR cum CrmmbsiorEr and Secrebry to rhe Gwt of Assam, Judirjal DeptL, Dispur,

Guwahati - 6
3. The Joint Secrefary to the Govt. of Assam, Finance (SlU) Depn, Dispur, Guwahati - 6
4. The Joint Secretary to the Govt of Assam, Finance (Budgetl Deptt, Dispur, Guwahati- 6
5. The Director of Aocounts & Treasuries, Assam, Guwahati-6

ofu.zozq



6. The Director, Law Research lnstiMe, Gardrati H[h couG Guurdhati for information and
necessary action

7. The Director, As6am Gazette, Assam GovL press, Bamudmairan, Gurahati-21 for pr.bltation
of the same in the next issue of Assam Gaze$e

8. The Treasury Officer, Kamrup Treasury, Guwdhati

,9, k Proiect MarEter, Gauhati High cour! for immedhte upbadirg of the notification in the\'/ official website of the Gauhati Hith Court under the releudnt section.
10. The Administrative Offiicer (Judicial), Esbblish.nent sectbn, Gauhati H[h Cour! Guwahati.
11. C.A to the Regisu-ar Gerrcral Gauhati H[h Courg Guwahati
12. c.A. to the Registrar (vigilance/udicia/Administration/EstaHirhrnent) Gauhati High Court,

Guwahati
13. sri Bhargab Dev sarmah, Margaldai rown, ward No. + Baruapara, Darran& pin- 784125

Assam
14. The Order fih
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Gauhati Hish Court Guwah ati
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